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per quintal for moong, urd and cow-
pea, Assistance for thes¢ measures
for increasing the production of pul-
seg is being given under The Central-
ly Sponaored Scheme for Development
of Pulses. Further, to give incentive
for increasing production, the mini-
mum support price for gram which
accounts for nearly 50 per cent of
total pulse production has been succes-
sively raised in the last two years
from Rs. 95/- per quintal in 1876-77
to Rs. 125/- per quintal in 1877-78
., and further to Rs. 140/- per quintal
during 1978-79. For ihe first time, the
support price of arhar and moong
has been fixed at Rs, 155 and Ras.
165/- per quintal respectively during
the current year.
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Maintenance of Government Quarters
(oM construction) in Gole Market
Area, New Delhi

6511. SHRI L. L. KAPOOR: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government Servants
residing in Government Quarters in
Gole Market areg (olg construction)
are not required to pay any rent;

(b) if Government realises usual
rent from such occupants whether
Government is not bound to maintain
these quarters in good repairs;

(c) whether annual maintenance
thereof is not undertaken on the plea
that these guarters are on demolitiom
Hst;

(d) whether the bath room and
latrine walls in Wilson Square have
not been provided with impervious
cement and ceiling plaster chips off
at ocoupant’s risk; and

(e) whather the Government pro-
pose to get these guarters inspected
by a team of officlals and MPs to





